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Shri G.A.R.DOraS  learned - 

counsel 	for the applicant seeks two AX 

weeks' time 	to file 	Rejoinder. - 

Prayer is allowed. Adjourned to \\ 

22.4.1996. 

MEMBER ( IEMN.) 

Learned c ounse 1 for the 

a1icant Shri G.RaDora seeks 	rmissiV\ 

of this Court to withdraw this applicat '\S 	Q-.-- 

Prayer allowed. Application is treated 

as withdrawn and dismissed.  
Shri KC.Mohaflty,learned Governrrnt 

Advocate for the State of Oriss and I R- 

5hri 4-hok Moanty,1earned Senior Standig 

Counsel for the central Gove rnment are 

pre sent. 	 _'l' 
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